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(c) to (e) As far as possible all 
markets ' are linked to the bottling 
plants based on the economics of 
freight and availability of bulk LPG 
at various supply sources. 

[Translation] J Z ~ 
Over Bridge' ~it Pakaor Railway 

.....__ Station 

4410. SHRI SIMON MARANDI: 
Will the Minister of' RAIL VI A YS 
be pleased to state: 

(a) whether Government propose to 
construct an over bridge at Pakaur 
railway station - on Eastern Railway; 

(b) if so, when; and 
(c) if not, the reasons therefor? 

DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
AJA Y SINGH): (a) No, Sir. 

(b) Does not arise. 
(c) A foot over bridge alJeady exists 

at Pakau~ railway s~tion., I 

~" ..... ; ... 11,-- , .... ~~,.<. 
Tliell ~ Equipments from Rajrappa 

project 
4411. SHRI SIMQN" M.ARANDI: 

Will the :rvrinistei' of ENERGY be 
pleased to state: 

(a) whether the equipment worth 
lakhs of rupees are being stolen from 
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Mining (Mechanical) Depa.rtment of 
Rajrappa project in the Central Coal-
fields Limited for a long time; 

(b) if so, the year-wise details of the 
theft committed during the last three 
years; 

(c) the action taken by the Central 
Coalfields Limited in last three years 
in this regard; and 

(d) the departmental and legal 
action taken against the officers and 
employees found guilty in t)1is case? 

THE MINISTER OF ENERGY 
AND MINISTER OF CIVIL A VIA-
TION (SHRI ARIF MOHAMMAD 
KHAN): (a) to (d) 14 cases of theft 
of materials from Raj rappa project 
have taken place during 1987-88. 
1988-89 and 1989-90. Details are 
given in the attach.:d s'atement. Most 
of these cases are under police inves-
tigation. In the cases in which offi-
cers/employees are involved. punitive 
action has been taken as per rules 
based on the findings of departmental 
enquiry. 




